
THE SCHEDULE 
[see section 2(o)] 

 
1. All Hindu Religious and Charitable Endowments and 
Institutions. 
 
2. Tirumala Tirupathi Devasthanams. 
 
3. Andhra Pradesh Wakf Board. 
 
4. An University established or incorporated by State 
enactment. 
 
5. Andhra Pradesh Housing Board. 
 
6. Integrated Tribal Development Agency and Tribal 
Welfare Engineering Division. 
 
7. An Urban Development Authority constituted under the 
1Telangana Urban Areas (Development) Act, 1975. 
 
8. District Rural Development Agencies. 
 
9. A Society for Training and Employment Promotion in 
the State. 
 
10. Co-operative Societies registered or deemed to be 
registered under the 2Telangana Co-operative Societies Act, 
1964. 
 
11. Andhra Pradesh Employees Welfare Fund. 
 

                                                           
1. Adapted by G.O.Ms.No.148, Municipal Administration & Urban 
Development (M1) Department, dated 31.10.2015. 
2. Adapted by G.O.Ms.No.53, Agriculture & Cooperation (Coop.II) 
Department, dated 20.05.2016. 
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12. All Private Engineering Colleges receiving grant-in-aid 
from the Government. 
 
13. All Aided Colleges and Schools other than Government 
Colleges and Schools. 
 
14. All Polytechnics, receiving aid from the Government. 
 
15. Aided Women Hostels and other Institutions other than 
Government under the Women Welfare Department. 
 
16. Telugu and Urdu Academies. 
 
17. Ravindra Bharathi. 
 
18. All Official Receivers. 
 
19. Parakala Seshavatharam Andhra Pradesh State 
Chamber of Panchayati Raj. 
 
20. All District Chambers of Panchayati Raj. 
 
21. Medical Lending Libraries at Visakhapatnam, East 
Godavari, Guntur, Chittoor, Kurnool and Warangal Districts. 
 
22. District Sailors and Soldiers Board at East Godavari, 
West Godavari, Krishna, Guntur, Nellore, Chittoor, 
Anantapur, Cuddapah, Kurnool and Rangareddy Districts. 
 
23. T. B. Sanitorium in Chittoor District. 
 
24. Prize Endowments in East Godavari, Chittoor and 
Anantapur Districts. 
 
25. N. C. C. Trophy, Anantapur. 
 
26. District Leprosy Fund, Anantapur. 
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27. Andhra Pradesh Medical Council, Hyderabad. 
 
28. Andhra Pradesh Medical Pharmacy Council, 
Hyderabad. 
 
29. Andhra Pradesh Residential Educational Institutions 
Society, Hyderabad. 
 
30. Official Trustee, Hyderabad. 
 
31. Andhra Pradesh Bhoodana Yagna Board, Hyderabad. 
 
32. Aradhana Magazine. 
 
33. Andhra Pradesh State Council of Higher Education. 
 
34. Andhra Pradesh Dental Council. 
     


